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CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION
New Delhi, the 13th March, 2007

-

No. L-7/2515)2003-CERC .—In exercise of powers conferred under Section 178 of the Electricity Act, 2003 {36 0of

- 2003), and all other powers enabling it in this behalf, and after previous publication, the Central Electricity Regulatory

Commission herchy makes the following regulations to further amend the Central Electricity Regulatory Commission
(Terms and Conditions of Tariff) Regulations, 2004, hereinafter referred to as “the principal regulations”, namely: —

1. Short title and commencement.—(1) These regulations may be called the Central Electricity Regulatory
Commission (Terms and Conditions of Taritl) (Amendment) Regulations, 2007.

(2} These regulazions shail come into force on 1-4-2007.
2. Amendnient of Regulation 16.—Regulation 16 of the principal regulations shall be substituted as under-

"16. Norms of Operation: The norms of operation as given hereunder shall apply:
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(@) All ther:nal .power generating stations, except those covercd uﬂder clausc (b) below . -B0%

© (b)- Thermal power generating stations of Neyveli Lignite Corporatlon Eid. (TPS-I TFS II,
' Stage I & I and TPS I Expansion)and Talchar Thermal Power Statlon of Natmnal S S
Thermal Power. Corporation Ltd. S —-73% '

Note : Recovery of capacity (fixed) charges below r.he level of mrget mlabﬂny shaB be on _pro rata basis At zero 3 )

availability, no capacity charges shall be payabie.
(i) Target Plant Load ictorhrlncenﬁw

() All thermal power generating statlons except those covered undcr clause (b) below y - -80% ;
(b) Thermal power generating stations of Neyveli Lignite Corporauon Lid. (TPS, e
. TPS-II, Stage 1 & [T and TPS-1 Expansion) and Talcher Thermal Ppwer Stat:on of -
_ 'National Thermal Powcr Corporation 1.4d. . o S --’75% :
~ (jif) GrussSlaﬁonHeatRate S T ) : .
(a) Coal-based thermal power generatmg statlons, othe-r than those cavered vnder clauses (b) and (c) below L
: _ 200/210/250 MW sets - 500 MW and above sets
Dur’ing stabi]iz.at:ion period S 2600 KCal/kWh : - 2550 K&l{kWh
Subsequent period : 2500KCAAWH -~ - 2450 Kﬁhi/k% -- ,\;':-'x.::_; s

Note 1

In respect.of 500 MW and above umts whete the boiler feed pumps are elecmcally operated the gross stamm he_gggte shal! .

‘be 40 kKCal/kWh lower than the statmn heat rate indicated above. -
Note2 -

For generatmg stations- havmg combination of 200/210/250 MW sets and 500 MW and abow sets, the nurmatlve gross-' _. -

- station heat rate shall be the weighted average station heat rate. L

(b) Talcher Thermal Power Station. A 3'_100 kCal_fk_Wh |
{¢) Tanda Thermal Power Statlon - B - 28_50 kCaL’kWh
{d) Lignite-fired Thermal Power generatmg Stations - I :

(1) For hgmte-fired generating stations except: forTPS-I and TPS-1I (Stage & I]) afNeyveli Lxgmte (Jsc)xpoa:.mt:m-~ -

Ltd., the gross station heat rates specified under clause (a) above for coal-based thermad. power
" stations shall be corrected, using multiplying factors as given below: .

{D) For hgmte having 50% moisture: Multiplying factor 0f 1.10 h
-(i For hgmte having 40% moisture: Multlplymg factor0f1.07
(ni) For lignite having 30% moisture: Mulnplymg factorof 1. 04

- (iv) For other values of moisture content, multiplying factor shall be pm—ratcd for moisture content o
between 30-40 and 40-50 depénding upon the rated values of umltlplymg factor for the respectlve .

range given u.nder sub-clauses () to (i) above.. - [
(2) TPS-1and TPS-U (Stage [ & TF) ofNeyveh Lignite Corporatantd B . ,
TPS - ' _ . 3%00kCa¥kWh - . .

o (127 G - 285.01:031»’1;% S
©) Gas Turbim’Combmed Cycle gencratmg statfons _" o o S ,
( Existing genetatmg stations owned by Natlonal Thermal PoWer Corporaucnud - ..

Nameof Generating = Combinedeycle .. . .- . . - Opencycle-
station - - CokCaldwny) .  (kCal/KWh)
GandbarGPS - e e
 AntaGPS B - -
_ DadiGPS - B | R
AursiyaGPS o 2100 - R

. FaridsbadGPS =~ - . w0 S

Kayamkulam GPS _ ' 200 - | N

R -, N R |
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(ii) Generaling stations declared under commercial operation on or after 1-4-2004
Advanced Class Machines E/EA/ECTEZ Class Machines
" Open eycle 2685 kCal/kWh " 2830 kCal/kWh
Combined cycle 1850 kCal/kWh 1950 kCal/kWh
(i) Srnudl Gas Turbine Power Generating Stations :
{1} Assam Cas Based Pou,;er Station, Kathalguri :
Open Cyele — 225 kCalkWh
Combined Cyele — 2250 kCalkWh
(b} Apartala Gas Based Power Station, -
Rumachandranagar : Qpen Cycle — 35380 kCal’kWwh
icy Other than (a) and (b} above ;
With Natural Gas With Liguid Fuel
Open Cycle 3125 kCal’kWh . 1.02x3125kCalkWh
Combined Cyele _ 2030 kCal/kWh , 102x2030kCal/kWh

(iv) Secondary Fuel il Consumption
{2} Coal-based generaling stations :

(i} All coal-based thermal power generating stations except those covered under sub-clause (ii) below :

During Stahilization period Subsequent period
4.5 mlkWh ' 2.0 mlkWh
(i) Talcher Thermal Power Station 3.5 mykwh

(h) Lignite-fired gencrating stations :
During Stubilization period Subsequent period
5.0 mlkWh 3.0 mlA&AWh
(v) Anxiliary Energy Consumption

{n) Coul-hased generating stations ;

With cooling tower Without cooling tower
0y 200 MW series 9.0% 85%
(i} SU0 MW series Steam driven boiler feed pumps 7.5% 7%
Lileetrically driven boiler feed pumps 9.0% 8.5%
(ui) Talcher Thermal Pov;'cr Station 11.0%
{iv) Tanda I'hermal Power Station 12.0%

(b) Gas Turbine/Combined Cycle generaling stations :

(i) Combined cycle 3.0%
iy Open eyele 1.0%

{¢) Lignite-fired thermal power generating stations ;

{1} All generating stations, except TPS-I and TPS-II (Stage 1 & II) of Neyveli Lignite Corporation Ltd.:
The auxiliary energy consumption norms shall be 0.5 percentage point more than the above auxiliary
energy consumption norms of coal-based generating stations at (v) () (i) & (ii) above.

(i) TPS-I & TPS-I Stage-t & 11 of Neyveli Lignite Corporation Ltd.;
TPS-I 120%
TPS-1 10.0%
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. Dunng stabzllzatlonpenod nomatlve auxihary consumpnon shall be reckoned at 0.5 perccntagc pomt more than
the norms indicated at (a), (b) and (c) above . )

oD Stabﬂlmﬂonpmod . . .
- Inrelation to a unit, stabilization penod shall be reckoned commencmg fiom thc date of aomemal aperahon of that
unit as follows, namnely : _ ) _
* (a) Coal-based and hgmte-fired generating stations L 7180 days -'
(b) Gas nnbme!oombmed cycle generating stations - 90 days -

, The stablhzatmn penod and relaxed norms appllcable during the stabﬂlzation penod shall cease to apply from _
1-4-2006. . '
K. DHINGRA, Cl"h:ef{].aw}

[ADVT IIJJ'IV)‘ISWZDO&‘EXW]
Nate : : . _

The pnnclpal regulations were nouﬁed in thc Gazette of Indxa (Extraordmary) Part-lll, Section 4on 293 2004 and
wete amended from time.to time:as under : :
(D Central Eleéctricity Regulatory Gomnnssmn (T ‘erms and Conditions ofTanﬂ) (Flm Amendmt) Regulatmns,

2004, notified in the Gazette of India (Extraordinary), Part 1L, Section4 dated 9- 92004,
" (iy Central Electricity Regulatory Commission (Tepms and Conditions of Tanff) (First Amendmmt) Regtﬂanons
. 2005, fotified in the Gazette of India (Extraordinary), Part II1, Secuon4datod25~8 -2005.

(iil) Central Electricity Regulatory Commission (Terms and Conditions of Ta.nﬁ) (First Ammdnwfu) Regulatlons,
2006, notlﬁed in the Gazette oflndm (Extraordlnary) Part 111, Secnon 4 dated 8-6-2006 :

.-
'
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